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ITEM NO.6                 COURT NO.1               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s). 744/2017

CHITRA SHARMA & ORS.                               Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

(With  applications  for  intervention,  clarification/direction,
impleadment, appropriate orders/directions, Vakalatnama and Memo of
Appearance, permission to file application for direction, exemption
from filing O.T., and permission to appear and argue in person)

WITH
W.P.(C) No. 782/2017 (X)
W.P.(C) No. 783/2017 (X)
(FOR APPLICATION FOR INTERIM RELIEF ON IA 83314/2017)
SLP(C) No. 24001/2017 (XI)
(With applications for modification, appropriate orders/directions,
and impleadment)
W.P.(C) No. 805/2017 (X)
(FOR STAY APPLICATION ON IA 84812/2017
W.P.(C) No. 803/2017 (X)
SLP(C) No. 24002/2017 (XI)
(With applications for permission to file SLP/TP, filing additional
documents, intervention/impleadment, and clarification /direction)
W.P.(C) No. 950/2017 (X)
W.P.(C) No. 860/2017 (X)
(FOR ADMISSION)
Diary No(s). 28701/2017 (XI)
(FOR ADMISSION and I.R. and with applications for exemption from
filing C/C of the impugned judgment, impleadment, permission to
file SLP/TP and permission to file additional documents)

Date : 22-11-2017 These matters were called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE A.M. KHANWILKAR
         HON'BLE DR. JUSTICE D.Y. CHANDRACHUD

For Petitioner(s)
Mr. Rana Mukherjee, Sr. Adv.
Ms. Kasturika Kaumudi, Adv.
Ms. Daisy Hannah, Adv.
Mr. Ramakant Rai, Adv.
Mr. Anurag Misra, Adv.

Digitally signed by
CHETAN KUMAR
Date: 2017.11.22
18:10:22 IST
Reason:

Signature Not Verified
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Ms. Ekta Pradhan, Adv.
Ms. Sreoshi Chatterjee, Adv.
Mr. Syed Jafar Alam, Adv.

Mr. Anvesh Verma, Adv.
Mr. Rakshit Thakur, Adv.
Mr. Shrinidhi Rao, Adv.

Mr. Wajeem Shafiq, Adv.

Mr. Manoj Goel, Adv.
Mr. Naman Kamboj, Adv.

    Ms. Mohna, AOR
Ms. Geetali Talukdar, Adv.

Ms. Meenakshi Arora, Sr. Adv.
Mr. Arjun Garg, AOR
Mr. Abhinav Shrivastava, Adv.
Mr. Manish Yadav, Adv.
Ms. Priyanka, Adv.
Mr. Aakash Nandalia, Adv.

Dr. R.R. Kishore, Adv.
Mr. Karunakar Mahalik, AOR
Ms. Rumi Chanda, Adv.

Mr. Ajit Kumar Sinha, Sr. Adv.
Mr. Ashwarya Sinha, AOR
Ms. Priyanka Sinha, Adv.
Mr. Srijan Sinha, Adv.
Ms. Ajita Tandon, Adv.
Ms. Ameya Vikrama Thanvi, Adv.
Ms. Alankrita Sinha, Adv.
Ms. Mohini Priya, Adv.
Mr. Girik Bhalla, Adv.

Mr. Rajeev Kumar Bansal, Adv.
Mr. Anil Nag, Adv.
Mr. Arun Singh, Adv.
Mr. Abhilash Nag, Adv.
Mr. Prashant Kumar, Adv.
Mr. Akshay K. Ghai, Adv.

Mr. Arun Monga, Adv.
Ms. Divya Sharma, Adv.
Mr. Gopal Jha, AOR

Mr. Varinder Kumar Sharma, Adv.
Ms. Parul Sharma, Adv.
Mr. Yugal K. Prasad, Adv.
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Mr. Suvesh Kumar, Adv.
Ms. Tajinder Virdi, Adv.
Mr. Syed Jafar Husain, Adv.
Mr. Praveen Swarup, Adv.
Ms. Sumit P.S., Adv.

Ms. Aanchal Tikmani, Adv.
Ms. Liz Mathew, Adv.

                   Mr. Shiv Sagar Tiwari, AOR
                   
                   Mr. Shuvodeep Roy, AOR
                   Mr. Fuzail Ahmad Ayyubi, AOR
                   Mr. Pukhrambam Ramesh Kumar, AOR
                   Mr. Ambhoj Kumar Sinha, AOR
                   Ms. Praveena Gautam, AOR
                   Ms. Aparna Bhat, AOR
                   Mr. Tishampati Sen, AOR
                   Mr. Alok Shukla, AOR
                   Mr. Neeraj Kumar Gupta, AOR
                   Dr. Kailash Chand, AOR
                   Ms. Anne Mathew, AOR
                   Mr. Himanshu Shekhar, AOR
                   Mr. Amit Pawan, AOR
                   Ms. Rashmi Nandakumar, AOR
                   Ms. Anannya Ghosh, AOR
                   Mr. Shantanu Sagar, AOR
                   Mr. R.P. Gupta, AOR
                   Mr. Shovan  Mishra, AOR

                   Mr. Pawanshree Agrawal, AC

                   Ms. Sujeeta Srivastava, AOR
                   
For Respondents/
Applicants         

Mr. K.K. Venugopal, AG
Mrs. V. Mohana, Sr. Adv.
Mr. Harish V. Shanker, Adv.
Mrs. Anil Katiyar, AOR

Mr. Ajay Sharma, Adv.
Mr. Sanjay Kumar Pathak, Adv.
Mr. Asha G. Nair, Adv.
Mr. R.K. Rathor, Adv.
Mr. G.S. Makker, AOR

Mrs. Madhavi Divan, Adv.
Ms. Nidhi Khanna, Adv.
Mr. Ayush Puri, Adv.

Mr. Kapil Sibal, Sr. Adv.
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Mr. Mukul Rohatgi, Sr. Adv.
Mr. Anupam Lal Das, AOR
Mr. Vishal Gupta, Adv.
Mr. Kumar Mihir, Adv.
Mr. Anirudh Singh, Adv.

Mr. Ranjit Kumar, Sr. Adv.
Mr. Pawan Upadhyay, Adv.
Mr. Sarvjit Pratap Singh, Adv.
Mr. Krishna Kanodia, Adv.

Mr. Kamal Singh, Adv.
Mr. Shashank Sekhar Singh, Adv.

Mr. Abhay Kumar, Adv.
Mr. Himanshu, Adv.
Ms. C.B. Shetty, Adv.

Mr. Ajay Jain, Adv.
Mr. Jinendra Jain, Adv.
Mr. Chiraj Aneja, Adv.

Mr. L. Vishwanathan, Adv.
Mr. Bishwajit Dubey, Adv.
Ms. Srideepa Bhattacharayya, Adv.
Mr. Aditya Marwah, Adv.
Mr. Avishkar Singhvi, Adv.
for M/s. Cyril Amarchand Mangaldas, AOR

Mr. Vishnu Sharma, Adv.
Mr. Anupama Sharma, Adv.
Ms. Sonali Negi, Adv.
Ms. Gautami Budhapriya, Adv.

Mr. Yadav Narender Singh, AOR
Mr. Vijay Kumar Sharma, Adv.

Mr. Sumant Batra, Adv.
Mr. Sanjay Bhatt, Adv.

Ms. Swarupama Chaturvedi, Adv.
Mr. B.N. Dubey, Adv.
Mr. Robin Khakhar, Adv.
Mr. Kumar Gaurav, Adv.

Mr. Ravindra Kumar, AOR
Mr. Sourav Kumar, Adv.

Mr. Neelesh Singh Rao, Adv.
Mr. A. Babu, Adv.

Mr. P.V. Dinesh, Adv.
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Ms. Sindhu T.P., Adv.
Mr. Bineesh K., Adv.
Mr. Abhisekh Thakur, Adv.
Ms. Arushi Singh, Adv.
Mr. R. Beniwal, Adv.

Ms. Hemantika Wahi, AOR
Ms. Jesal Wahi, Adv.
Ms. Puja Singh, Adv.
Ms. Shodhika Sharma, Adv.

Mr. C.S. Gupta, Adv.
Mr. Shekhar Kumar, Adv.

Mr. Ashok Kumar Jain, Adv.
Mr. Pankaj Jain, Adv.
Mr. Bijoy Kumar Jain, Adv.

Ms. Praveena Gautam, Adv.
Mr. Jitesh P. Gupta, Adv.
Mr. Raja Ram, Adv.
Mr. K.K. Gautam, Adv.

Mr. Nakul Dewan, Adv.
Ms. Akriti Chaubey, Adv.
Ms. Tanya Shree, Adv.
Mr. Ejaz Maqbool, Adv.

Mr. R. Sudhinder, Adv.
Ms. Amrita Sarkar, Adv.
Ms. Nidhi Agarwal, Adv.

Mr. Kavita Jha, Adv.
Mr. Vaibhav Kulkarni, Adv.
Mr. Udit Naresh, Adv.

Ms. Manjeet Chawla, Adv.

Mr. Partha Sil, AOR
Mr. Tavish B. Prasad, Adv.
Mr. Subhoshree Sil, Adv.

Ms. Anne Mathew, Adv.
Mr. Nishant Anand, Adv.

                   Mr. Sandeep Devashish Das, AOR
Mr. Anand Prasad, Adv.

Mr. Rajiv Virmani, Adv.
Mr. Atul Malhotra, Adv.
Mr. Gaurav Jain, Adv.
Mr. Yadav Narender Singh, Adv.
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Mr. Ratish Kumar, Adv.
Dr. Sarvam Ritam Khare, Adv.
Ms. Urvi Kuthitata Malik, Adv.
Mr. Rahul Tomar, Adv.

Mrs. K. Enatoli Sema, Adv.
Mr. Edward Belho, Adv.
Mr. Amit Kumar Singh, Adv.
Mr. K. Luikang Michael, Adv.

Mr. Raghavendra M. Bajaj, Adv.
Ms. Garima Bajaj, AOR

Mr. Tishampati Sen, Adv.
Ms. Riddhi Sancheti, Adv.

Mr. Rajesh P., AOR
Mr. Prasanth Jain, Adv.

Mr. Ranjan Kumar Pandey, AOR
Mr. Sandeep Bisht, Adv.

Mr. V. Sudeer, Adv.
Mr. M.B.R.S. Raju, Adv.
Ms. Megha Khanna, Adv.
Mr. Balaji Srinivasan, AOR

Ms. Sujeeta Srivastava, Adv.

Mr. Abhimanyu Bhandari, Adv.
Mr. Rajiv Virmani, Adv.
Ms. Nattasha Garg, Adv.
Mr. Naveen Kumar, Adv.

Mr. C.U. Singh, Sr. Adv.
Ms. Anannya Ghosh, AOR
Mr. Priyank Ladoia, Adv.

Mr. Talha Abdul Rahman, Adv.
Ms. Seema Rao, Adv.

Mr. Wajeem Shafiq, Adv.
Mr. Vidur Kamra, Adv.

Mr. Avinesh Bhardwaj, Adv.
Mr. C.S. Ashri, AOR

Mr. Mangaljit Mukherjee, Adv.
Mrs. Debarpita Basu Mukherjee, Adv.
Mr. Sagnik Basu, Adv.
Mrs. Sarla Chandra, Adv.
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Mr. Sidharth Luthra, Sr. Adv.
Ms. Supriya Juneja, AOR
Mr. Bharat Monga, Adv.                 

                   
Mr. Sahil Sethi, Adv.
Mr. Shivam Sharma, Adv.
Mr. Puneeth G., Adv.
Ms. Astha Sharma, AOR

Mr. Praveen Swarup, AOR
Mr. Suvesh Kumar, Adv.
Mr. Sahil Chaudhary, Adv.

Mr. Shashi Kiran, Adv.
Mr. Sujit Kumar Jha, Adv.
Mr. Shatish Chandra, Adv.

Ms. Ranny, Adv.
Mr. P.V. Raghunandan, Adv.
Ms. Poonam Raswat, Adv.

Mr. Ambhoj Kumar Sinha, Adv.

Mr. Gaurav Sharma, Adv.

Mr. Pradhuman Gohil, Adv.
Ms. Taruna Singh Gohil, AOR
Mr. Himanshu Chaubey, Adv.
Mr. Zain Maqbool, Adv.
Ms. Neelu Mohan, Adv.

                   
Ms. Prerna Mehta, AOR
Mr. Rohit Singh, Adv.

Mr. Alok Shukla, AOR
                   Mr. Neeraj Kumar Gupta, AOR

Mr. Anil Kumar, Adv.
Mr. Nitin Singh, Adv.
Mr. Anjani Kumar, Adv.
Mr. Ranjeet Kumar Singh, Adv.

Mr. Shyam Divan, Sr. Adv.
Ms. Sonal Gupta, Adv.
Ms. Raveen Rai, Adv.
Ms. Aishwarya Dash, Adv.

Unuc Legal Llp, AOR
                   Mr. Ajit Sharma, AOR

Mr. Amit Sharma, AOR
                   Mr. Arun K. Sinha, AOR
                   Mr. Sachin Patil, AOR
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Mr. M. A. Krishna Moorthy, AOR
                   Mr. K.K. Mohan, AOR
                   Mr. Raj Kishor Choudhary, AOR

Mr. Ashok Mathur, AOR
                   Mr. Rabin Majumder, AOR
                   Mr. Anup Jain, AOR
                   Mr. Kedar Nath Tripathy, AOR
                   Mr. T. Harish Kumar, AOR
                   Mr. Abhijat P. Medh, AOR
                   Mr. Pradeep Kumar Bakshi, AOR
                   Mr. Mukesh Kumar Maroria, AOR
                   Ms. Sharmila Upadhyay, AOR
                   Ms. Madhusmita Bora, AOR

Ms. Supriya Juneja, AOR
                   Mr. Balaji Srinivasan, AOR
                   Mr. Rajeev Kumar Bansal, AOR
                   Mr. Abhishek Yadav, AOR
                   Mr. Amarjit Singh Bedi, AOR
                   Mr. Mudit Sharma, AOR             

Mr. Syed Jafar Alam, AOR
                   Mr. Arjun Garg, AOR
                   Mr. Md. Rashid Saeed, AOR
                   

          UPON hearing the counsel the Court made the following
O R D E R

Though these matters were to be taken up at 2.00

p.m.,  learned  counsel  for  the  petitioners,  Mr.  K.K.

Venugopal, learned Attorney General and learned senior

counsel for the respondents agreed to have it taken in

the first hour.  In pursuance of earlier order, eight

independent directors and five promoter directors are

present.  

It  is  submitted  by  learned  senior  counsel

appearing for Jaiprakash Associates Limited (JAL) that

the company is ready with 275 crores.  The home buyers

raised  their  concern  about  the  realization  of  the

amount.  This Court appreciates the grievance and the

concern of the home buyers.  

We think it would be appropriate to direct as

follows:-

(a) A  Demand  Draft  of  Rs.275  crores  be
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deposited by Mr. Anupam Lal Das, learned counsel

appearing for the company, before the Registry of

this Court, today.

(b) A sum of Rs.150 crores be deposited by

13.12.2017.

(c) A  further  sum  of  Rs.125  crores  be

deposited by 31.12.2017.

(d) Neither the independent directors nor the

promoter directors shall alienate their personal

properties or assets in any manner, and if they

do so, they will not only be liable for criminal

prosecution but contempt of the Court.

(e) That  apart,  we  also  direct  that  the

properties  and  assets  of  their  immediate  and

dependent  family  members  should  also  not  be

transferred in any manner, whatsoever.

Needless  to  say  that  direction  for  deposit  of

Rs.2,000  crores  shall  remain  as  it  is.   The  only

indulgence is to pay the same in installments.

Mr. Pawan Shree Agrawal, who had been appointed

as Amicus Curiae on an earlier date, shall create a

portal within a week and do the needful as he has done

in  similar  matters.   Mr.  Anupam  Lal  Das,  learned

counsel shall provide all the details as required by

Mr.  Pawan  Shree  Agrawal.   Mr.  Anupam  Lal  Das  shall

provide a sum of Rs.5 lakhs to Mr. Pawan Shree Agrawal

for  creation  of  the  portal  and  to  carry  on  the

consequential activities.

Matters be listed on 10.1.2018.

On that day, all the independent directors and

promoter  directors  of  Jaiprakash  Associates  Limited,

shall remain present.
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Copies of the affidavits deposed by all the five

promoter  directors,  shall  be  served  on  the  Central

Agency, so that the learned Attorney General can be

made aware of that.

Call on the date fixed.

  (Deepak Guglani)      (H.S. Parasher)
 Court Master Assistant Registrar


